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(f) i  not, the reasons therefor; andttwough issue of bonds for the Konkan Rail
way Project;

(b)X so, the progress so far made in this 
regard;

(c) the contribution made by the State 
Govemn. 1 of Maharashtra, Goa, Karna
taka and Kerala and by the Union Govern
ment so far;

(d) whether such contributions have 
been as par schedule;

(e) if so, the details thereof;

(g) the proposed time schedule of the 
project?

THE MINISTER OF RAILWAYS (SHRI 
C.K. JAFFER SHARIEF): (a) Yes, Sir.

(b) Finance Ministry have approved of 
the proposal. The modalities have not yet 
been finalised.

(c) The contribution made so far by the 
States and Union Government are as 
under:

Maharashtra Rs. 44.0 Crores

Goa Rs. 8.7 Crores

Karnataka Rs. 25.0 Crores

Kerala Rs. 7.0 Crores

Ministry of Railways Rs. 121.0 Crores

(d) to (0- For the year 1991-92 the made by the State Governments:
following further contributions are yet to be

Goa Rs. 3.3 Crores

Karnataka Rs. 5.0 Crores

Kerala Rs. 5.0 Crores

to) Barring unforeseen factors the proj
ect is expected to be completed in about 4 
years.

Adhrasis in Rajgangpur Suffering from 
T.B.

*376. KUMARI FRIDA TOPNO: Will the 
Minister of HEALTH AND FAMILY WEL
FARE be pleased to state:

(a) whether the Government are aware 
of the fact that most of the Adivasis living 
dose to the Orissa Cement Limited Factory 
at Rajgangpur are suffering from Tuberculo
sis;

(b) if so, the reasons therefor; and

(c) the remedial steps proposed to be 
taken in this regard?
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THE MINISTER OF HEALTH AND
FAMll YWELFARE (SHRI M. L FOTEDAR):
(a) to (c), As per the information furnished by
the State Government,at present in
Rajgangpur, 654 113cases are under treat-
ment and the present prevalence rate of TB
is 2.5%. According to the expert opinion,
workers who are exposed to cement dust are
liable to develop mucous hyper-secretion
and obstructive air-way disease as cement
dust contains hazardous silicates which
cause Silicosis.

For the control of Tuberculosis, 10 TB
beds are available with one TB Clinic and
facilities of X-ray are also available in the
sub-divisional hospital, Rajgangpur. In
addition to this, 16 beds (or TB patients are
available at ESI Hospital, Rajgangpur. The
Pollution Control Board, Orissa has sug-
gested for change of productive devices as
well as to put pollution control devices. The
cement factory has not complied with the
directives for whjch a case has been lodged
by the Pollution Control Board, Orissa be-
fore the Sub-divisional Judicial Magistrate,
Sundergarh. The case is sub-judica ..

Air Un king of States and Union Territo-
ries

*377. SHRIC.P. MUDALAGIRlYAPPA:
WiII·the Minister of CIVIL AVIATION AND
TOURISM be pleased to state:

(a) the names of the States and the
Union Territories not connected by air serv-
ices at present;

(b) whether the Government propose to
air link the same in the near future;

(c) if so, the details thereof; and

(d) if not, the reasons therefor?

THE MINISTER OF CIVIL AVIATION
AND TOURISM (SHRI MADHAVRAOSCIN-

DIA): (a) Haryana, Sikkim and the Union
Territories of Dadra and Nagar Haveli and
Daman and Diu are presently not air linked.

(b) No, Sir.

(c) Does not arise.

(d) For commercial and operational
reasons it is not feasible to airlink these
states and union territories for the present.

Procurement of Drugs

*378. SHRI SANAT KUMAR MANDAl:
Will the Minister of HEALTH AND FAMilY
WELFARE be pleased to state:

(a) whether attention of the Govern-
ment has been drawn to the news item
appearing in the Statesman, New Delhi dated
November 23, 1991 regarding procurement
of drugs;

(b) if so, the facts in this regard;

(c) the details of the existing machinery
in D.G.H.S. to verify the capability of the
suppliers to manufacture the product to the
stipulated specifications before placing bulk
orders with them;

(d) whether any trial tests of drugs pur-
chased from pharmaceutical units are held;

(e) if so, where and under whose super-
vision; and

(f) if not, the reasons tharafor?

THE MINISTER OF HEALTH AND
FAMIL YWELFARE (SHRI M.l. FOTEDAR):
(a) Yes, Sir.

(b) The Medical Stores Organisation of
the Directorate General of Health Services
follows the prescribed and well established
system of registration of manufactures from


